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o l d  d o c u m e n t a r i e s  f r om the  F i lms  D iv i s i on  fo r  
restoration and preservat ion.  

(Para 7 .12 .1 .17 )  

9.36 Nowadays film appreciation courses have 
been started in  var ious universi t ies and new fi lm 
societies are coming up. However, Government gives 
only Rs.  3 Lakhs per year to  the Federation of Film 
Societies of lndia for its activit ies. This is  awfully 
inadequate.  The  Sub-Commit tee recommends that 
Government should encourage film society movement 
by glving all facilities including finance. The grant- 
in-aid to the  Federat ion of Film Societies of lndia 
should be augmented sultably 

(Para 7.12 1 .l8) 

9.37 Some of the witnesses informed the Sub- 
Committee that  Akashvani 's royalty rates for f i lm 
songs which broadcast is Rs 2 per song and was 
fixed a long t ime ago. cons~de r ing  the time lapse 
and increase In the cost of picturlsmg f ~ l m  songs, the 
S u b - c o m m i t t e e  recommends  that this shou ld  b e  
su~tab ly  revised upwards by Akashvani 

(Para 7.12 1.19)  

9 38 With respect to the suggest~ons regarding 
evclvlng a code of conduct for the journalists and for 
vesting the Press Council of l n d ~ a  w ~ t h  more powers,  
the Sub-commit tee felt that the matter may be lelt to 
the Press Counci l  lo r  sultable decisions However, 
the Press Councll should cons~de r  armlng itself with 
adequate powers to deal  wlth habitual of fences wlth 
respect to communal ism threa!s to na t~ona l  security 
and other undesirable actlvltles 

9 3 9  The  language P ress  and the smal l  and 
m e d l u m  n e w s p a p e r s  s h o u l d  c o n t l n u e  to  g row .  
Therefore, the Sub-Committee recommends that the 
Government must endeavour to c reate  a sui table 
env~ronment  by helpmg In the modern~sa t~on  of these 
sec t~ons  of the Press.  

5 40 Though the f~nanc ia !  viability c f  a newspaper 
depends to a larger extent on the adve r t~semen !  
r e v e l l i e  which I! I S  abie to  attract Government 's 
advert : ;~ng p o l ~ c y  a n d  ra te  s t ruc tu re  shou ld  b e  
ratlcnal and u n ~ f o r m  evolved with a vlew to e l ~ m ~ n a t e  
the ~ C S S I S I ~  use of advert lsements as a lever to  
ir,'lllence !he press and thereby affecting 11s freedom. 

9 4 '  Even !hough the 1mpor1 of newsprint has 
been p ~ :  unq r r  OGL there 1s a n e r d  lor a nodal  
agency !rj ~mpor !  r ,e@spr~nt on behal l  o l  small and 
mt.?lurn n e w s p a p e r s  a s  !hey  d o  no t  h a v e  t h e  
necessary  ~ntras:ruc:ure and tk)e barqatnlng power 
tor sucn lmports 

9.42 The training requirements of the journalists 
i s  y e t  a n o t h e r  a s p e c t  w h i c h  n e e d s  i m m e d i a t e  
attention. The press over the years has to  become 
increasingly professional  in nature.  With a v iew to 
ensure  that t h e  press  as  a who le  is  capab le  of 
report ing and  exp la in ing and  interpreting i n  their  
p rope r  pe rspec t i ve  va r i ous  deve lopmen ts  t ak ing  
p lace.  It i s  imperative that addi t ional  facil i t ies are 
c r e a t e d  t o  e n a b l e  j ou rna l i s t s  t o  h a v e  a b r o a d  
educa t i ona l  p repa ra t i on  a n d  spec i f i c  t r a i n l ng  In 
journal ism. 

(Para 8.4  1 5 )  

9 .43  Indian news agencies have not been able 
to operate eftectively in the sphere of d isseminat~on 
of natlonal news abroad, and the gathering of forelgn 
news for disseminat ion withln the country.  Foreign 
news  agenc les  s t i l l  dom ina te  ln ternat lona l  news  
sect ions in leading newspapers .  It shou ld  b e  the 
e n d e a v o u r  of t h e  G o v e r n m e n t  to  p e r m i t  a n d  
s t reng then  the n e w s  a g e n c i e s  t o  b e c o m e  s e l f -  
s u f l ~ c i e n t  i n  t h e s e  s p h e r e s .  I n  t h ~ s  c o n n e c t ~ o n ,  
renewed r f fo r ts  should b e  made In revilal lslng the 
efforts taken in the wake ot Non-Al igned Conference. 
1976 which lead to the establlshement of Newspool 
fo r  e x c h a n g e  01 n e w s  a m o n g  t h e  t h l r d  w o r l d  
countr ies.  

(Para 8 4 1 6) 

9 .44  To strengthen the Indian news agencles,  
the Sub-Committee recommends that corporatisatlon 
of these news agencles with adequate equlty base 
as was suggested by the F ~ r s t  Press Commission, 
should b e  seriously consldered 

(Para 8 4 1 .7 )  

9 . 4 5  F r e e d o m  01 !he editors, a n d  e d ~ t o r i a l  
con ten ts ,  insu la ted f rom the bus iness  and  ol t ier  
Interests of the owners,  should b e  ensured through 
a proper ~nst l tut lonal  mechanism or guidelmea l o  be t 
evolved by the P less  themselves or by tho Press 
Councll of i n d m  The issue of dlvorsion o l  funds from 
the the newspaper Industry to other ~ndust r ies  may 
be examlned 

(Para 8 4 1 8) 

9 46  The  Sub-Committee f e e l s  t ha t  t owards  
p ro fess~ona l l sa t i on  of the  pr ln t  m e d i a ,  adequa te  
lnstltutional f ~ n a n c e  should be made available to the 
journalists, etc through cooperatives on  easy terms 

(Para 8 4  1 8)  

[Transla I ~ o n ]  

213  SHRl  SUKDEO PASWAN Will the Mmlster 
o f  WELFARE b e  pleased to state 

(a)  whether appointments of  Scheduled Castes 
and Scheduled Tribes are made In accordance wlth 
the quota f i xed lor  them in Mln ls t r~es lUnder tak~ngs 
and institul lons: and 
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(b) H not ,  the remedia l  measures taken or backward areas of Bihar for the improvement of 
proposed to b e  taken by the Government in this Scheduled Castes and Scheduled Tribes, 
dlrection? (b) the date of enforcement of these schemes, . . 

THE MINISTER OF WELFARE (SHRI BALWANT 
(c) whether the Union Government are revcewlng SlNGH RAMOOWALIA) : (a) Yes. S i r  The Reservation 
said schemes; and Roasters have  been    re scribed to  ensure that 

appointments of ~ c h e d h e d  Castes and Scheduled (d l  if so, the details thereof? . . 
~ i i b e s  as per the relevent constitutional provision THE MINISTER OF WELFARE (SHRI BALWANT 
are made in accordance with quota fixed lor them. 

SINGH RAM O O w ~  LIAI : (a) and (b, A In 
(b) Does not arise respect of welfare schemes being' implemented of 

Union Mlnlstry ot Welfare In the State o l  Bihar tor 

Weltare Scheme8 tor SCslSTs In Bihar lmprovement of Scheduled Castes and Scheduled 
Tribes is attached. 

214 SHRl RADHA MOHAN SlNGH . Will the ( c )  and ( d )  These schemes are r e v ~ e w e d  
Minster of WELFARE be pleased to state : per~od~cal ly  through evaluatlng s lud les meelings and 

(a )  the details of the welfare schemes being conferences, and Interactlon with the concerned State 

implemented by  the Unlon Government  In the GovernmentslUT Administrations 

STATEMENT 

& ' .-,---- 
- 

5 No Name ot the Scheme Year ot Commencement 
- .- -.-- -..- - 

Centrally Sponsored Scheme of SC Boys Hostels 

Central Sponsored Scheme of SC Girls Hosfels 

Centrally Sponsored Scheme of Book Banks for SC'ST 

Upgradallon of Merit of SClST students 

Natconal Scheme of Liberation of Seavengers and thecr dependents 

Scheme of Coach~ng and Allled for SCiST 

Speclal Cenlral Asststance to Speclal Component Plan 

Scheme of ass~stance to SfatetU T level Scheduled Castes Development 
Corporation 

Cirant,~n.a~d to Voluntary Organ~satlons for SCs 

Centrally Sponsored Scheme of lmplementatlon of Protectcon o! Ctv~l  Rlghts 
Act and SCiST (P~evenflon of Atrocltles) Act 

Centrally Sponsoled Scheme of Post Matrlc Scholarsh~p of SCiST students 

Centrally Sponsored Scheme of Pre.Matr~c Scholarsh~p for Chlldren of those 
engaged In unclean Occupations 

Vocallonal Tra~nlng Centres 

Gran t -~n .a~d  to State TD C C lo1 Mlnor Forest Produce 

Speclal Central Ass~star\ce to 7flSal Sub-plan 

Grants.m.a~d undo1 Art~cle 2751 \ 1 t ~ l s t  provlso of the Constltutlon 

Glrls Hoslels lor STs 

Boys Hostels for STs 

Ashram Schools tor STs 

Educat~onal Complex In LOW Literacy pockets tor ST Guls 

Grant- in-a~d to Voluntary Organlsatlons for STs 

1989-90 

T h ~ r d  Fwe 
year Plan 

1978.79 

1987-88 

1991.92 

1969-70 

7979-80 

1978.79 

1953-54 

1976.77 

1943-44 

1977.78 

1992-93 

1992.93 

4 t h  F I L ~  
Year Plan 

-do 

3rd Plan 

1980-00 

l99O.9 1 

1993.94 

1953-54 


